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Separate paging is given to this Part in order that it may be filed
as a separate compilation,

MINISTRY OF FOOD, AGRICULTURE. COMMUNITY DEVELOPMENT AND
CO-OPERATION

{Department of Agriculture)
NOTIFICATION
New Delha, the 27h Febriary 1971

G.SR, 300.—In exércise of the nowers  conferred by Suh-section (3) of
Seetion 1 of the Insecticides Act, 1868 (46 of 1963}, the Central Gnvernment
hereby appoints the 1st day of March, 1971, as the date on which the provisions
of sections 4, 7, 8 and 36 of the said Act shall come into force,

[No. F 22-1/70-PPS(i).]
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G.8.R. 301—In exercize of the powers conferred by section 4 of the Insecti-
cides Act. 1968 (45 of 1968), the Centra; Government hereby constitutes with
effect from the lst March, 1871, the Central Insecticides Board consisting of the
foliowing members, namely:—

Chairmnan

(i) the Director-General of Health Services, ex-officio.

Meibers

(ii) the Drugs Controller, India, ex-officio.

(iii) Plant Protection Adviser to Government of India, ex-officio.

(iv) Director, National Institute of Communicable Diseases, ex-officio,

(v} Director-General, Indian Council of Agricultural Research, ex-officio.

(vi) Director-General. Indian Council of Medical Research, ex-officio.

(vii) Deputy Director-General of Shipping, Ministry of Transport and
Shipping, ex-officio,

(viii) Director, Zoological Survey of India, ex-officio.

(ix) Director-General, Indian Standards Institution, ex-officio.

(x) Joint Director Traffic (General), Ministry of Railways (Railway
: Board), ex-officio. '
(xi) Secretary, Central Committee for Food Standards, ex-officio.

Memnbers Nominated

(xii) Shri L. Kumar, Adviser (Petroleum and Chemicals), ex-officio.
(xiii} Dr. Gursham Singh, Director of Agriculture, Punjab.

(xiv} Dr. N. Hari Bhaskar, Director of Agriculture, Tamil Nadu.

{xv) Dr. A. S. Cheema, Agricultural Commissioner, Government of India.

{xvi) Dr. H 8. Zaidi. Director, Industrial Toxicology Research Centre,
Lucknow.

Member Secretary

(xvii) Secretary, Central Insecticides Board, ex-officio.
(No. F. 22-1/70-PPS(ii).]
S. M. H. BURNEY, Jt. Secy.
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MINISTRY OF HOME AFFAIRS
ERRATA

In the Ministry of Home Affairs Notifications No, F, 38/5/71-Pol. I(A). dated
the 23rd January 1971, published at pages 89—05 in the Gazette of India Extraor-
dinary, Part II. Section 3, Sub-section (i), Issue No. 15, dated the 23rd January
1871, the following corrections are to be made:—

(1) In G-5.Rs. 119 and 120 (English version) read ihe words and fgures
“NEw Derur; The 23rd January 1971."  and the words “GOVIND
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NARAIN, Secy.” below “New DELHL

The 23rd Junuwary 1971 and
“V. V. GIRI, President.”

respectively on pages 89 and 91,
2 Im TroFTolq. 19and 120 (Hivdi version) read :he words and figures ua-g
foedl; 23 ST 19717 204 “qifyer Ao, afgg 7 below T

faeafl; 20 staady 19717 @ wq F firfy, Trezgfy 7 respectively
on pages 90 and 93.

(3) (@) At page 92—in line r5, read  w@tt gfter

BREA Eald

5o line 17, r2ad o0 afier “1ey”

» » inline22,read  L3xM afrer “Fgieve’

» » inline 23, for g read syt

s o inline 27, for . Ay’ read 2 T

» s inling 3y, read ...v afrer u%"

: A

(b) At page 93, iniine 1, Yfor uﬁq‘-&w” read ofdort
@AtPge 95, inlines, for wyeg read  qrgy qier’’

PRINTED BY THE GENERAL MANAGER, GOVERNMENT OF INDIA PRESS, MINTO ROAD,

NEW DELHI AND PUBLISHED BY THE MANAGER OF PUBLICATIONS, DELHI, 1471
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G-S.R. 30154y £Xereis of the Dowers conferred by section 4 of the Insecti-
cides Act 1968 (48 1988), the entrai CGovernment hereby constitutes with
effect from the 1st March, 1871, the Central Insecticides Board consisting of the
following members, namely:- R i

SRR Chairman .
(1) the Director-Gener_a} of Health Services, ex-officio.

. .Memberg;-,‘ ST T
(ii) the Drugs Controller, India, ex-officio. :
(iii} Plant Proteétion Adviser io ‘Government of India, " ex-officio.
(iv) Director, National Institute of Communicable Diséases, ex-officio.
(V) Director-General, Irdian Council of Agrieultural Rese&_:_rch, _ex-officio.

(viii) Director, Zoological Survey of Indis, ex-officio, '
(ix) Director-Genex_'aI, Indian Standards Institution, ex-officio.

(x) Joint Director Traffic (General), Ministry of Railways (Railway
" . . Board), ex-officio. - ' '

(xi) Secretary, Central Committee for Food Standards, .ex-ofﬁcio.'
) . Members Nominated.

S e i ot i

(xiiy ‘Shi L. Rumar, Adviser (Petroleum and Chem.icals}, ex-officio. -

(xiii) Dr. Gursham Singh, Director of Agriculture, Punjab,

(xiv) Dr. N. Hari Bhaskar, Director of Agriculture, Tamil Nadw

(xv) Dr. A. 8. Cheems: -Agricultural Commissioner, Government of India,

(xvi) DrimHlinS' Zaidi, Director, Industrial Toxicology Research Centre,
cknow, . N : -

) Member Secretary
(xvii) Secretary, Central Insecticides Board, ex-officio, o
PTRLET T e me g T INoU F 221/70-PPSGin ]
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MINISTRY OF AGRICULTURFE
{Department of Agriculture and Cooperation)
NOTIF ICATIOIN
. New Delld, the 3id cbruaty, 1997

5.0, THEN—In cxercise of the powcers conferred by scction 5 of the Insccticides Act, 1968 (46 of 1968), and in
cinasicn G e notificition of the Govermment of [ndin in the Ministry of Agricultaie (Department of Apricniture and
':;"H nuber 5.0 8YZ(L) dated, the 3 st October, 1989, except as respects thingg done or omiticd to be done belore

1, tie Cenlral Government hereby reconstitutes the Registration Committee consisting of the foltowing per-
“th effect [ram the date of publication of this notification, namely:—

i b DAL S, Chainman
Prenaly Duiectar Genoal (Coopr Scieices),
Inetinny Cenuni] of Agricullural Rescarch, New Delhi,

7. Druzs Oeoptzollerof lndia, New Delhi, Member
£ FPhant Protection Adviser to the Government of India. Meniber
P ALEL Raebeja Member

AssistantD ?::cLor Ceneral,
ingion Council of Agricultural Research, New Delhi.

chal

shali hold office for so long as he holds the post of Deputy Dircclor Gcncr.ll {Crop Scicnees) in the
iiared Rescarch,

e No. 19-1/95-1 })
Antl Sindir, Jt Seey.
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